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O R D E R 

 
 Mr. Amit Kapur, Advocate appearing for the appellant after arguing for a 

while seeks permission to withdraw the appeal as the Commission has not yet 

finally decided the matter from which this appeal has arisen.  He says that, if 

necessary, he will file an appeal after the Commission finally disposes of the 

matter.  

The appeal is dismissed as withdrawn. 

 
 
( Mrs. Justice Manju Goel )                 ( Mr. H. L. Bajaj )               
       Judicial Member                                           Technical Member         
 


